Manipur Appropriation (No.2) Bill, 2025

HON. CHAIRPERSON: Now, item No. 20E.
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HON. CHAIRPERSON: You should have patience to hear at least what the Finance
Minister is saying. She is presenting Appropriation Bill.

? (Interruptions)

SHRIMATI NIRMALA SITHARAMAN: Sir, I rise to move for leave to introduce a Bill
to authorize payment and appropriation of certain sums from and out of the
Consolidated Fund of the State of Manipur for the services of the financial year
2025-26. ? (Interruptions)
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SHRIMATI NIRMALA SITHARAMAN: Sir, I introduce the Bill.
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THE MINISTER OF FINANCE; AND MINISTER OF CORPORATE AFFAIRS (SHRIMATI
NIRMALA SITHARAMAN): Sir, I beg to move:



?That the Bill to authorize payment and appropriation of certain sums from and out
of the Consolidated Fund of the State of Manipur for the services of the financial
year 2025-26, be taken into consideration.?
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SHRIMATI NIRMALA SITHARAMAN: Sir, I seek your indulgence. ? (Interruptions)
The Opposition, which was all the way talking on Manipur, is denying money from
going to Manipur. ? (Interruptions) & sl & f&Th diel aret SATAISIIE 8 | ? (SFaum™)

HON. CHAIRPERSON: Only the speech of the Finance Minister will go on record.
? (Interruptions) ?
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SHRIMATI NIRMALA SITHARAMAN: Sir, I beg to move:



?That the Bill be passed?.
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14.26 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Friday, August 8, 2025/Sravana 17, 1947 (Saka).



